CUSTOM, EXCISE & SERVICE TAX APPELLATE TRIBUNAL, NEW DELHI
Customs, Service Tax & Anti Dumping Branch
Weekly Statement of dispatch of order from 14/05/2018 to 18/05/2018

FNO ‘ Appeal No Application No Order No Order recd. datej Dt. Of order ‘
From Secy of sent to CR
President/VP/
Members
Final Orders
) €/50482/2018-CU[DB] FO/C/A/51709-51710/2018 14/05/2018 16/05/2018
r ST/59880/2013-
2 CU[DB] FO/ST/A/51701/2018 14/05/2018 16/05/2018
ST/59284/2013-
4 CUIDB] FO/ST/A/51705/2018 14/05/2018 16/05/2018
ST/50489/2017-
4 CU[DE] FO/ST/A/51687/2018 14/05/2018 16/05/2018
ST/57043/2013-
o CUDE] FO/ST/A/51699/2018 14/05/2018 16/05/2018
ST/54145/2014-
. CUDB] FO/ST/A/51689/2018 14/05/2018 16/05/2018
ST/55355/2013-
o CUIDB] FO/ST/A/51700/2018 14/05/2018 16/05/2018
g S$T/1470/2011-CU[DB] FO/ST/A/51702/2018 14/05/2018 16/05/2018
. €/57641/2013-CU[DB] FO/C/A/51727/2018 14/05/2018 16/05/2018
e €/50546/2018-CU[DB] FO/C/A/51708/2018 14/05/2018 16/05/2018
C/50767 :
1 /50767/2018-CU[DB] FO/C/A/51728/2018 14/05/2018 16/05/2018
ST/52022/2014-
12 CU[DB] FO/ST/A/51688/2018 15/05/2018 17/05/2018
ST/52181/2016- FO/ST/A/51692- :
13 15/05/2018
cu[DB] 51693/2018 17/05/2018
ST/56861/2013-
it CUIDB] FO/ST/A/51691/2018 15/05/2018 17/05/2018




. ST/631/2011-CU[DBI FO/ST/A/51698/2018 15/05/2018 17/05/2018
ST/51872/2014-

16 CUlDB] FO/ST/A/51686/2018 15/05/2018 17/05/2018

17 $T/134/2012-CU[DB] FO/ST/A/51704/2018 15/05/2018 17/05/2018
ST/51497/2014-

18 CUIDE] FO/ST/A/51681/2018 15/05/2018 17/05/2018
ST/50477/2017-

15 CUDB] FO/ST/A/51680/2018 15/05/2018 17/05/2018

20 C/50543/2018-CU[DB] FO/C/A/51684-51685/2018 | 15/05/2018 17/05/2018

”n $T/1545/2011-CU[DB] FO/ST/A/51703/2018 15/05/2018 17/05/2018

22 C/50570/2018-CU[DB] FO/C/A/51707/2018 15/05/2018 17/05/2018

23 $T/1477/2011-CU[DB] FO/ST/A/51706/2018 15/05/2018 17/05/2018
ST/50841/2014-

74 CUIDB] FO/ST/A/51690/2018 15/05/2018 17/05/2018

MISC ORDERS

% $T/300/2012-CU[DB] | ST/ROA/50107/2018 MO/50273-50274/2018 15/05/2018 16/05/2018

5 C/50275/2016-CU[DB] | C/ROM/50125/2018 MO/50264/2018 15/05/2018 16/05/2018

3 C/51839/2017-CU[DB] | C/ROM/50313/2018 MO0/50263/2018 15/05/2018 16/05/2018

i ST/477/2012-CU[DB] | ST/MISC/50209/2018 MO/50251-50254/2018 15/05/2018 16/05/2018

5 ST/837/2011-CU[DB] | ST/COD/50241/2018 MO/50249-50250/2018 15/05/2018 16/05/2018
ST/50320/2018-

6 CU[DB] ST/COD/50130/2018 MO/50260/2018 15/05/2018 16/05/2018
ST/50343/2018-

7 DBl ST/COD/50141/2018 MO/50259/2018 15/05/2018 16/05/2018

4 ST/2744/2012-CU[DB] ST/ROM/50306/2018 MO/50247/2018 15/05/2018 16/05/2018

. C/57053/2013-CU[DB] C/ROM/50069/2018 MO0/50248/2018 16/05/2018 17/05/2018

241/2018 16/05/2018 :
10 | ST/50115/2018- ST/COD/50037/2018 MO0/50241/2 105/ /o208 |




cu[DB]
ST/50359/2018- 5

o CUDE] ST/COD/50146/2018 M0/50261/2018 16/05/2018 17/05/2018
ST/54462/2014-

12 Cu[DB] ST/ROM/50335/2018 M0/50242/2018 16/05/2018 17/05/2018
ST/51773/2016-

13 CUIDB] ST/ROM/51042/2017 MO0/50256/2018 16/05/2018 17/05/2018

- ST/1796/2012-CU[DB] | ST/ROA/50227/2018 M0/50278/2018 16/05/2018 17/05/2018
ST/51153/2014-

15 CUIDB] ST/ROA/50288/2018 M0/50293/2018 16/05/2018 17/05/2018
ST/51840/2015-

16 culDB] ST/MISC/50370/2018 M0/50280/2018 16/05/2018 17/05/2018
ST/59924/2013-

i CUIDE] ST/MISC/50132/2018 M0/50283/2018 16/05/2018 17/05/2018
7 Attention: To maintain the transprancy in this tribunal all judicial orders are being suo-moto

uploaded in PDF format on the CESTAT website im
on the same day for the parties and public at large.

Thus all the interested parties and other information see

download these orders from CESTAT website.

mediately after signature o

kers under R.T.| Act may
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